
AS fNTRODUCED IN LOK SABHA 

Bill No. IO of 2022 

THE NARCOTIC DRUGS AND PSYCHOTROPIC SUBSTANCES 

(AMENDMENT) BILL, 2022 

By 

SHR1 V. K. SREEKANDAN, M.P. 

A 

BILL 

further to amend the narcotic Drugs and Psychotropic Substances Act, 1985. 

BE it enacted by Parliament in the Seventy-third Year of the Republic 
of India as follows:-

1. (]) This Act may be called the Narcotic Drugs and Psychotropic Short title
substances (Amendment) Act, 2022. and 

commencement. 
5 (2) It shall come into force on such date as the Central Government

61 of 1985. 

may, by notification in the Official Gazette, appoint. 

2. In section 2 of the Narcotic Drugs and Psychotropic Substances Act,
1985 (hereinafter referred to as the principal Act):-

Amendment 
of section 2. 












